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Date of Decision: 11.2.97
OB 450,96 | ‘
Bhagwan Daz Mcval =/0 Shei Fichan Lal '”ﬂl/ r/o Lingiva Mohalla, Outside

‘

1hljclt‘=‘/ H. P]\J-JU7/J[ ] ér.

-+« Applicant

Versus i
1. Union of India through Secretar;, Depavtmeni of Posts & Communications,
- Sanchar Phawan, Ilew Delhi. ”
2. Superintendent of Poats, Bénwar Divizion, Beawar.

.+« Respondents

. EON'RLE MP.ZOFAL I'PISHIIA, VICE CHAIRMAN

HOMN'BLE MP.OQ.T F.SHAFMA , ADMIIISTRATIVE MEMBER
For the Applicant . eee Mr.F.P.Mathur, brief holder for '
Mr.R.N.Mathur |
For the Reapondsnts ... None

O-R-D-E R
PEP -HOMN'BELE - MR. GOFAL TT ICHIA, VICE CHAIRMAII

Applicant, Bhagwan Das Moral, has aought the declaration of the result
of the test conduectzd for reruitment to the post of Postal Azzistant.

2. The case of the applicant is that hiz name waz sponsored by the

Employment Bxchangs, Ajmer, feoa considering it for appointment to the post of
a letksr Jabsd 7.5,95, by which he

Postal Aszsistant. The: applicant receives
wag reqmired to furnish certificates of his educaticnal Jqualifications and

other necessary Accuments. He waz, thereafter, asled o arpasar in a test.

'lI%w aprlicant appearsd at the testk. He k=longs o an OBC "‘twg-m]. Since an,'

examination waz alao condncked by the Ajmer Divisicon of the Pozkal PcpaLtmcnt

simultanscusly and the result therecf was declared, respond:zni Ho.2 was also

o Auty bound ko decalre the result of the ‘fqmlnatlnn held for th sSame post.

It iz contended by the applicant that inacticon in nek dzclaring the result is
promptad by the AzZive ko accomadates zome other person.

3. On thz contrary, the respondantz have stated in thzir rsply tha
wars twi vacancizs in the poek of Poatal Azziztant for the vear 1995, One for

the genersl cateqory  and  other o he  Filled up by oan OB candidate.

Accordingly, the BEmplovment Exchangs wasz azked to Sponscr the names of 10
candidates i.z. five times the number of vacancies.  Ther eafter, a written
test was scondustad and candidates were interviewed.,  The result waz declared
on 24.7.96 and a copy of the zame was endovezad to the sclecked candidates.
Since the applicant Aid not find place in the merit list of Fwe vacancizs, he




WVag not informed abcut the result.

4, We have heard Mr.p.p Mathur, brlct huliwr for Mr.R.N. Mathur, connsel Lor
the applis nr, and have caretnlly gone throngh the recceds of the case.
5. A zopy of the result Jdated 24,7, 26, anneved to the reply, showe that the

NS vaz Jdeclared and twe PErEons namely Shri Smcendes Fumar I'umawat and Shri
~'Suresh Iumar, belonging to  the OBC  cateyiry and the other Cateyory
recpectively, were 2hown therein as having cleared the rrosdaz oF 2eleckion
for the post of Fostal Assistant. The result waz slas Aizplaved on the nobice
Fzavd and it wac Sumunicated ko bhe “onesned candidates.  The pplicant Jia
no sezcure place in the merit list for two vacanciaz and in auch a gitvatisn
he was not informed about the reanlt The contention -f the applicant rhat

reanlk of rhe examination and interview conducted was nok declared, iz not

-

tenable,
6. In the cirmumztan-es 2tated akbove, this applicaticn iz Aismi iszzd, at the
gtage of admiszion, with no order as to costs.
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